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IN THE CENTRAL ALIMINISTRATIVE TRIBUNAL HYDERABAb BENCH AT HYLDEEABAD
0.A.NO. 1470/97.
Date of Order: 18-2-97.

Betweens

G.William Moss.

.e A?pli cant.
ang

i, The chief General Manager, Telecom,
AP, Circle‘ Doorsanchar Bhavan,Hyderabad.

2. The Director General, Telecommunications,
Dept.of Telecommunications, New Delhi.

3. The Telecom Listrict Manager,
Sangareddy, Medak Dist.
.e Respondents.

For the applicants Mr. K.Venkateswar Rao, Advocate.
For the Respondents: MI,V.Rajeswar Rao, Addl.CGsC.

CORAM:
THE HON'BLE MR.H,RAJENDRA PRASAD : MEMBER(ADMN)
THE HON'FLE MR .B.S.JAI PARAMESWAR : MEMBER(JUDL)
The Tribunal made the following Order =

Heard Mr.K.Venkateswar Rao and Mr,V.Rsjeswar RaoO.
The facts in this case are similar to 0.A.1516/97

which was disposed of yesterday. The OA is therefore accordingly

disposed of in terms of order passed in O.A'.1516/97.
Deputy REglstraI.

-

1. The Chief General Manager, Telecom,
A.P.Circle, Doorsanchar Bhavan, Hyderabad.

2. The Director General, Telecommunications,
Dept.of Telecommunications, New Delhi.

3. The Telecom Listrict Nanager, Sangareddy,
Medak Dist.

4, One copy to Mr ,.K.Venkateswar Rao, advocate, CAT.AHYd.
5. One copy to Mr. V.Rajeswar Rao, Addl.CGSC. CAT.Hyd.

6. One spare cCopyYe
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Adnittda and Interim directions
lssued

Ai lowe

Disposedd of with direction

g _ —— \ . : -
Lismissed.. j | o
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Dismisspd as withdrawn |

Dismiss¢d for Default.
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